March 10, 2026

Implementation of Section 51A of UAPA, 1967: Security Council 1988 (2011) amends 22

entries in its sanctions list

1.

Clause 54 of the SEBI Master Circular, “Guidelines on Anti-Money Laundering (AML)
Standards and Combating the Financing of Terrorism (CFT)/ Obligations of Securities
Market Intermediaries under the Prevention of Money Laundering Act, 2002 and rules
framed thereunder” dated June 06, 2024, inter-alia, states that ‘The Stock exchanges and
the registered intermediaries shall ensure that in terms of Section 51A of the Unlawful
Activities (Prevention) Act, 1967 (UAPA) and amendments thereto, they do not have any
accounts in the name of individuals/ entities appearing in the lists of individuals and entities,
suspected of having terrorist links, which are approved by and periodically circulated by the
United Nations Security Council (UNSC)'.

In this regard, UNSC Committee established pursuant to Resolutions 1267 (1999), 1989
(2011) and 2253 (2015) concerning ISIL (Da’esh), Al-Qaida, and associated individuals,
groups, undertakings and entities on the Sanctions List of individuals and entities subject to
the assets freeze, travel ban, and arms embargo set out in paragraph 1 of Security Council
resolution 2610 (2021) has issued the following notification:

2.1. Note SC/ dated March 10, 2026 regarding the amendment of 22 entries in UNSC’s 1988
(2011) Sanctions list (Annex-1). The notification can be accessed at the following URL:
https://press.un.org/en/2026/sc16313.doc.htm

An updated list of individuals and entities which are subject to various sanction measures such
as freezing of assets/ accounts, denial of financial services etc., as approved by the Security
Council Committee established pursuant to various United Nations' Security Council
Resolutions (UNSCRs) can be accessed at its website
at, https://main.un.org/securitycouncil/en/content/un-sc-consolidated-list

The updated “ISIL (Da’esh) &Al-Qaida Sanctions List”, which includes names of individuals
and entities associated with the Al-Qaida is available at,
http://www.un.org/securitycouncil/sanctions/1267/aq_sanctions_list.

As per the instructions from the Ministry of Home Affairs (MHA), any request for delisting
received by any Regulated Entity (RE) is to be forwarded electronically to Joint Secretary
(CTCR), MHA (email: jsctcr-mha@gov.in) for consideration. A copy of the same may be
marked to Joint Secretary (UNP), Ministry of External Affairs (e-mail id: jsunp@mea.gov.in).
Individuals, groups, undertakings or entities seeking to be removed from the Security
Council’s ISIL (Da'esh) and Al-Qaida Sanctions List can submit their request for delisting to
an independent and impartial Ombudsperson who has been appointed by the United Nations
Secretary-General.

More details are available at the following URL:
https://www.un.org/securitycouncil/ombudsperson/application.

Stock Exchanges, Depositories, KYC Registration Agencies (KRAs) and registered
intermediaries are advised to take note of the aforementioned UNSC communication and
ensure compliance.
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Annex -1

SC/16313
March 10, 2026

On March 10, 2026, the Security Council Committee pursuant to resolutions 1267 (1999), 1989
(2011) and 2253 (2015) concerning ISIL (Da’esh), Al-Qaida and associated individuals, groups,
undertakings and entities amended 22 entries in 1988 (2011) Sanctions List.

Therefore, the assets freeze, travel ban and arms embargo set out in paragraph 1 of Security
Council resolution 2734 (2024) and adopted under Chapter VIl of the Charter of the United
Nations, no longer apply to the name set out below:

A. Individuals

TAi.002 Name:1: MOHAMMAD 2: HASSAN 3: AKHUND 4. na
Name (original script): uil RS e
Title: a) Mullah b) Haji Designation: a) First Deputy, Council of Ministers under
the Taliban regime (1996-2001) b) Foreign Minister under the Taliban
regime (1996-2001) c) Governor of Kandahar under the Taliban regime (1996-
2001) d) Political Advisor of Mullah Mohammed Omar DOB: a) Between 1955

and 1958 (Approximatehb) Between 1945 and
1950 (Approximatelyy POB: Pashmul village, Panjwai District, Kandahar
Province, Afghanistan Good guality a.k.a.: na Low guality

a.k.a.: na Nationality: Afghanistan Passport no: aa Afghanistan P04581926,
issued on 7 Aug. 2024, issued in Kandahar, Afghanistan (expires 7 Aug.
2034) National identification no: na Address: ra-Kabul, Afghanistan Listed
on: 25 Jan. 2001 ( amended on 3 Sep. 2003, 20 Dec. 2005, 9 Jul. 2007, 21 Sep.
2007, 29 Nov. 2011, 10 Mar. 2026) Other information: A close associate of
Mullah Mohammed Omar (TAi.004). Member of Taliban Supreme Council as at
Dec. 2009. Belongs to Kakar tribe. Review pursuant to Security Council resolution
1822 (2008) was concluded on 21 Jul. 2010. INTERPOL-UN Security Council
Special Notice web link: https://www.interpol.int/en/How-we-work/Notices/View-
UN-Notices-Individuals

TAi.003 Name: 1: ABDUL KABIR 2: MOHAMMAD JAN 3: na 4. na
Name (original script): o SVES o) e
Title: Maulavi Designation: a) Second Deputy, Economic Affairs, Council of
Ministers under the Taliban regime (1996-2001) b) Governor of Nangarhar
Province under the Taliban regime (1996-2001) c) Head of Eastern Zone under
the Taliban regime (1996-2001) DOB: a) Approximately 1963 b) 30 Jan.
1972 POB: RPul-e-Khumri—er—Baghlan—Jadid Nahrin District, Baghlan Province,
Afghanistan Good quality a.k.a.: a) A. Kabir b) ABDUL KABIR MUHAMMAD
JAN Low guality a.k.a.: na Nationality: Afghanistan Passport
no: pra-Afghanistan diplomatic passport D0009925, issued on 22 May 2022,
issued in Kabul, Afghanistan (Name in Latin script: Abdul Kabir Muhammad Jan;

Page 2 of 11


https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals
https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals

expires 22 May 2027) National identification
no: na Address: aa Afghanistan Listed on: 25 Jan. 2001 ( amended on 3 Sep.
2003, 20 Dec. 2005, 18 Jul. 2007, 21 Sep. 2007, 13 Feb. 2012, 13 Aug. 2012, 31
Dec. 2013, 10 Mar. 2026) Other information: Active in terrorist operations in
Eastern Afghanistan. Collects money from drug traffickers. Believed—to—be—in
Afghanistan/Pakistan-berderarea—Member of the Taliban Supreme Council as at
2009. Family is originally from Neka District, Paktia Province, Afghanistan.
Responsible for attack on Afghan parliamentarians in November 2007 in Baghlan;
owns land in central Baghlan Province. Belongs to Zadran tribe. Height
185cm. Review pursuant to Security Council resolution 1822 (2008) was
concluded on 23 Jul. 2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.OO7 Name: 1. ABDUL LATIF 2: MANSUR 3: na 4: na
Name (original script): =i aulall) e
Title: Maulavi Designation: Minister of Agriculture under the Taliban
regime (1996-2001) DOB: a) Approximately 1968 b) 12 Nov. 1967 POB:
a) Zurmat District, Paktia Province, Afghanistan b) Garda Saray District, Paktia
Province, Afghanistan Good quality a.k.a.: a) Abdul Latif Mansoor b) Wali
Mohammad Low quality a.k.a.: na Nationality: ra-Afghanistan Passport
no: Aa-a) Afghanistan diplomatic_passport D0009720, issued on 12 Oct. 2021
issued in Kabul, Afghanistan (Name in Latin script: Abdul Latif Mansoor; expires
12 Oct. 2026 ) b) Afghanistan diplomatic passport D0010442, issued on 13 Nov.
2024, expires 13 Nov. 2029. National identification no: na Address: naa Darul
Aman, Kabul, Afghanistan Listed on: 31 Jan. 2001 (amended on 3 Sep. 2003, 18
Jul. 2007, 21 Sep. 2007, 13 Feb. 2012, 18 May 2012, 22 Apr. 2013, 10 Mar.
2026) Other information: Taliban Shadow Governor for Logar Province as of late
2012. Believed-to-be-in-Atghanistan/Pakistan-berderarea- Belongs to Sahak tribe
(Ghilzai). Height 170cm. Review pursuant to Security Council resolution 1822
(2008) was concluded on 27 Jul. 2010. INTERPOL-UN Security Council Special
Notice web link: https://www.interpol.int/en/How-we-work/Notices/View-UN-
Notices-Individuals

TAi.023 Name: 1. FAZL MOHAMMAD 2: MAZLOOM 3: na 4. na
Name (original script): asthe SVENN Jiad
Title: Mullah Designation: Deputy Chief of Army Staff of the Taliban
regime (1996-2001) DOB: a) Between 1963 and 1968 b) 24 Oct.
1971 POB: Uruzgan, Afghanistan Good quality a.k.a.: a) Molah Fazl b) Fazel
Mohammad Mazloom ¢) MOHAMMAD FADEL AAKHUND (name in_original
script: sl Jali sas) Low quality a.k.a.: na Nationality: Afghanistan Passport
no: aa-Afghanistan diplomatic passport D0009726, issued on 13 Oct. 2021, issued
in Kabul, Afghanistan (Name in Latin script: Mohammad Fadel Aakhund; name in
original _script: vl Jld sas : expires 13 Oct. 2026) National identification
no: na Address: Qatar Pule  Mahmood Khan, PD2, 10011, Kabul,
Afghanistan Listed on: 23 Feb. 2001 (amended on 3 Sep. 2003, 21 Sep. 2007, 3
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Oct. 2008, 31 Dec. 2013, 7 Sep. 2016, 10 Mar. 2026) Other information: Missing
left leg since 1996. Serious injury on his right foot. Height 168 cm. Review pursuant
to Security Council resolution 1822 (2008) was concluded on 23 Jul. 2010.
INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAIi.024 Name: 1. ABDUL GHANI 2: BARADAR 3: ABDUL AHMAD TURK 4: na
Name (original script): S 2waY) e BEBY e
Title: Mullah Designation: Deputy Minister of Defence under the Taliban
regime (1996-2001) DOB: a) Approximately 1968 b) 29 Sep. 1963 POB: Yatimak
village, Dehrawood District, Uruzgan Province, Afghanistan Good quality a.k.a.:
a) Mullah Baradar Akhund b) Abdul Ghani Baradarpreviously listed as) Low
guality a.k.a.: na Nationality: Afghanistan Passport  no: aa-a) Afghanistan
diplomatic passport D0009751, issued on 16 Oct. 2021, issued in Kabul,
Afghanistan (expires 16 Oct. 2026) b) Afghanistan P04999950, issued on 4 Feb.
2025 (expires 4 Feb. 2035) National identification no: na Address: aa-Kabul,
Afghanistan Listed on: 23 Feb. 2001 ( amended on 3 Sep. 2003, 18 Jul. 2007,
21 Sep 2007 13 Feb 2012 10 Mar 2026) Other mformatlon A#ested—m—lieb—

Lahe#e—hhgh—@ewt—%kustan—as—ef%w4e—2@-l—l— Belongs to Popalzal trlbe Senlor

Taliban military commander and member of Taliban Quetta Council as of May
2007. Height 173cm. Review pursuant to Security Council resolution 1822 (2008)

was concluded on 1 Jun. 2010. INTERPOL-UN Security Council Special Notice
web link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.0O26 Name: 1. AMIR KHAN 2: MOTAQI 3: na 4. na
Name (original script): st o el
Title: Mullah Designation: a) Minister of Education under the Taliban
regime (1996-2001) b) Taliban representative in UN-led talks under the Taliban
regime (1996-2001) DOB: a) Approximately 1968 b) 25 Dec.
1970 ¢) 1971 POB: a) Zurmat District, Paktia Province, Afghanistan b) Shin
Kalai village, Nad-e-Ali District, Helmand Province, Afghanistan Good quality
ak.a.:a) Amir Khan Muttagib) AMIR KHAN MUTAQI Low quality
a.k.a.: na Nationality: Afghanistan Passport no: na-a) Afghanistan _diplomatic
passport DO009716, issued on 25 Sep. 2021, issued in Kabul, Afghanistan (Name
in_Latin script: Amir Khan Mutaqi, name in original script: & o\& el : expires 25
Sep. 2026) b) Afghanistan diplomatic passport DO009803, issued on 13 Dec. 2021
(expires on 13 Dec. 2026) National identification no: na Address: ra-Kabul,
Afghanistan Listed on: 25 Jan. 2001 ( amended on 3 Sep. 2003, 21 Sep. 2007,
29 Nov. 2011, 10 Mar. 2026) Other information: Member of the Taliban
Supreme Council as of June 2007. Believed to be in Afghanistan/Pakistan border
area. Belongs to Sulaimankhel tribe. Height 170 cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 21 Jul. 2010. INTERPOL-UN
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Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAI.027 Name: 1: ABDUL SALAM 2: HANAFI 3. ALl MARDAN 4: QUL
Name (original script): J Ol e i pohallae
Title: a) Mullah b) Maulavi Designation: Deputy Minister of Education under the
Taliban regime (1996-2001) DOB: a) Approximately 1968 b) 1 Jan. 1969 POB:
a) Darzab District, Faryab Province, Afghanistan b) Qush Tepa District, Jawzjan
Province, Afghanistan Good quality a.k.a.: a) Abdussalam Hanifi b) Hanafi
Saheb ¢) ABDUL SALAM HANAFI (name in original script: & oSdlae) Low
guality  a.k.a.: na Nationality: Afghanistan Passport  no:naa a) Afghanistan
diplomatic passport DO0009723 b) Afghanistan diplomatic passport D0010098,
issued on 4 Apr. 2023, issued in Kabul, Afghanistan (Name in Latin script, Abdul
Salam Hanafi, name in original script; s »3llae | expires 4 Apr. 2028) National
identification no: na Address:_ra-Kabul, Afghanistan Listed on: 23 Feb. 2001 (
amended on 3 Sep. 2003, 18 Jul. 2007, 21 Sep. 2007, 27 Sep. 2007, 1 Feb. 2008,
29 Nov. 2011, 10 Mar. 2026) Other information: Taliban member responsible for
Jawzjan Province in Northern Afghanistan until 2008. Involved in drug
trafficking. Believed-to—-be-in-Afghanistan/Pakistan-berderarea- Height 178 cm.
Review pursuant to Security Council resolution 1822 (2008) was concluded on 1
Jun. 2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.038 Name: 1: ABDUL BAQI 2: BASIR 3: AWAL SHAH 4. na
Name (original script): oL Jsl e Sl e
Title: a) Maulavi b) Mullah Designation: a) Governor of Khost and Paktika
provinces under the Taliban regime (1996-2001) b) Vice-Minister of Information
and Culture under the Taliban regime (1996-2001) c) Consular Department,
Ministry  of  Foreign  Affairs under the Taliban regime (1996-
2001) DOB: a) Between 1960 and 1962 {Appreximately} b) 1 Jan. 1967 POB:
a) Jalalabad City, Nangarhar Province, Afghanistan b) Shinwar District,
Nangarhar Province, Afghanistan Good quality a.k.a.: a) Abdul Bagi (previously
listed as) b) ABDUL BAQI HAQQANI (name in original script: s Aullae) Low
quality a.k.a.: na Nationality: Afghanistan Passport no: pa-Afghanistan
diplomatic passport D0009724, issued on 13 Oct. 2021 in Kabul, Afghanistan
(Name in Latin script: Abdul Bagi Haggani; name in original script: s Jdullae -
expires on 13 Oct. 2026) National identification no: na Address: ra Afshar
Main road Police District 5 near Kabul Education University, Kabul,
Afghanistan Listed on: 23 Feb. 2001 ( amended on 3 Sep. 2003, 7 Sep. 2007, 21
Sep. 2007, 29 Nov. 2011, 13 Aug. 2012,10 Mar. 2026) Other
information: Believed—to—be—in—Afghanistan/Pakistan—berder—area—Taliban
member responsible for Nangarhar Province as at 2008. Until 7 Sep. 2007 he was
also listed under number TAI.048. Height 175 cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 1 Jun. 2010. INTERPOL-UN
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Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAi.043 Name:1: DIN MOHAMMAD 2: HANIF 3 na 4. na
Name (original script): «ass e o
Title: Qari Designation: a) Minister of Planning under the Taliban regime (1996-
2001) b) Minister of Higher Education under the Taliban regime (1996-
2001) DOB: a) Approximately 1955b)1 Jan. 1964 POB: Shakarlab village,
Yaftali Pain District, Badakhshan Province, Afghanistan Good quality a.k.a.:
a) Qari Din Mohammad b) ladena Mohammad born 1 Jan.
1969 c) IADENAMOHAMMAD NAZRI MOHAMMAD Low quality
a.k.a.: na Nationality: Afghanistan Passport no: a)OA—454044,—issued—in
Afghanistan-Afghanistan diplomatic passport D0009731, issued on 13 Oct. 2021
in Kabul, Afghanistan (Name in Latin script: ladenamohammad Nazri Mohammad;
expires _on 13 Oct. 2026) b) OA 454044, issued in Afghanistan National
identification no: na Address: pa-Kabul, Afghanistan Listed on: 25 Jan. 2001 (
amended on 3 Sep. 2003, 9 Jul. 2007, 21 Sep. 2007, 29 Nov. 2011, 25 Oct. 2012,
7 Sep. 2016, 10 Mar. 2026) Other information: Member of Taliban Supreme
Council responsible for Takhar and Badakhshan provinces. Believed—to—-be—in
Afghanistan/Pakistan—beorder—area—Height 172cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 27 Jul. 2010. Picture available
for inclusion in the INTERPOL-UN Security Council Special Notice. INTERPOL-
UN Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAI.0O47 Name: 1. QUDRATULLAH 2. JAMAL 3: na 4. na
Name (original script): Jws Ay <8
Title: Maulavi Designation: Minister of Information under the Taliban
regime (1996-2001) DOB: Approximately 1963 POB: Gardez, Paktia Province,
Afghanistan Good guality a.k.a.: Haji Sahib Low quality
a.k.a.: na Nationality: Afghanistan Passport no: aa-Afghanistan diplomatic
passport D00010126. National identification no: na Address: na Kabul,
Afghanistan Listed on: 25 Jan. 2001 (amended on 3 Sep. 2003, 18 Jul. 2007, 21
Sep. 2007, 29 Nov. 2011, 10 Mar. 2026) Other information: Member of Taliban
Supreme Council and member of Taliban Cultural Commission as at
2010. Believed-to-be-in-Afghanistan/Pakistan—-beorder-area—Review pursuant to
Security Council resolution 1822 (2008) was concluded on 21 Jul. 2010.
INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAiI.058 Name: 1: NOORUDDIN 2: TURABI 3: MUHAMMAD 4: QASIM
Name (original script): A~ RPEVS Y Cpll )y g
Title: a) Mullah b) Maulavi Designation: Minister of Justice under the Taliban
regime (1996-2001) DOB:  a) Approximately 1963 b) 1956 c) Approximately
1955¢) 30 Jul. 1969 POB: a) Spin Boldak District, Kandahar Province,
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Afghanistan b) Chora District, Uruzgan Province, Afghanistan c¢) Dehrawood
District, Uruzgan Province, Afghanistan Good quality a.k.a.:a) Noor ud Din
Turabi b) MULLAH NOORDIN TORABI Low quality a.k.a.: Haji
Karim Nationality: Afghanistan Passport no: ra-Afghanistan P00429243, issued
on 15 Dec. 2021, issued in Kabul, Afghanistan (Name in Latin script: MULLAH
NOORDIN TORABI; expires 15 Aug. 2031) National identification
no: na Address: aa-Kabul, Afghanistan Listed on: 25 Jan. 2001 (amended on 3
Sep. 2003, 21 Sep. 2007, 12 Apr. 2010, 29 Nov. 2011, 10 Mar. 2026) Other
information: Deputy to Mullah Mohammed Omar (TAi.004). Height 165cm.
Review pursuant to Security Council resolution 1822 (2008) was concluded on 21
Jul.  2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.O60 Name: 1: MOHAMMAD ESSA 2. AKHUND 3: na 4: na
Name (original script): il e Lase
Title: a) Alhaj b) Mullah Designation: Minister of Water, Sanitation and
Electricity under the Taliban regime (1996-2001) DOB: a) Approximately
1958 b) 22 Feb. 1957 POB: Mial area, Spin Boldak District, Kandahar Province,
Afghanistan Good quality a.k.a.: AR&aMOHAMMAD EISA SANI Low quality
a.k.a.: na Nationality: Afghanistan Passport no: aa-Afghanistan _diplomatic
passport D0010402, issued on 4 Aug. 2024 in Kabul, Afghanistan (Name in Latin
script: Mohammad Eisa Sani; expires on 4 Aug. 2029) National identification
no: na Address: aa Kabul, Afghanistan Listed on: 25 Jan. 2001 (amended on 3
Sep. 2003, 21 Sep. 2007, 29 Nov. 2011, 10 Mar. 2026) Other
information: Belongs to Nurzai tribe. Height 185cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 27 Jul. 2010. INTERPOL-UN
Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAI.071 Name: 1: NAJIBULLAH 2: HAQQANI 3: HIDAYATULLAH 4: na
Name (original script): 4 cula JPRIEEN &) s
Title: Maulavi Designation: Deputy Minister of Finance under the Taliban
regime (1996-2001) DOB: a) 1971 b) 24 Oct. 1972 POB: Shigal District, Kunar
Province, Afghanistan Good quality a.k.a.: a) Najibullah
Hagani b) NAJEEBULLAH HAYAT Low guality
a.k.a.: na Nationality: Afghanistan Passport no: aa-Afghanistan diplomatic
passport DO009871, issued on 06 Feb. 2022 in Kabul, Afghanistan (Name in Latin
script: Najeebullah Hayat; expires on 6 Feb. 2027) National identification
no: Afghan national identification card (tazkira) number 545167 (issued in
1974) Address: na Kabul, Afghanistan Listed on: 23 Feb. 2001 (amended on 3
Sep. 2003, 18 Jul. 2007, 21 Sep. 2007, 27 Sep. 2007, 29 Nov. 2011, 16 May 2014,
10 Mar. 2026) Other information: Cousin of Moulavi Noor Jalal. Grandfather's
name is Salam. Taliban member responsible for Laghman Province as of late

2010. Beliovedtobeo-in-Adghanistan/RPakistan—borderarea: Review pursuant to
Security Council resolution 1822 (2008) was concluded on 1 Jun. 2010.
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INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAI.082 Name: 1: ABDUL-HAQ 2. WASSIQ 3: na 4. na
Name (original script): &= Gl e
Title: Maulavi Designation: Deputy Minister of Securlty (Intelligence) under the
Taliban regime (1996-2001) DOB: a) 1971 b) Approximately 1975 c) 20 Sep.
1968 POB: Gharib village, Khogyani District, Ghazni Province, Afghanistan Good
quality a.k.a.: a)Abdul-Haq Wasseq b) Abdul Hagq Wasiqc) ABDULHAQ
WASEEQ Low guality a.k.a.: na Nationality: Afghanistan Passport
no: aa-Afghanistan diplomatic passport DO009755, issued on 23 Oct. 2021 (Name
in_Latin script: Abdulhag Waseeq; expires on 23 Oct. 2026) National
identification no: na Address: Qatar-Afghanistan Listed on: 31 Jan. 2001 (
amended on 3 Sep. 2003, 21 Sep. 2007, 3 Oct. 2008, 29 Nov. 2011, 31 Dec. 2013,
11 Feb. 2014, 7 Sep. 2016, 10 Mar. 2026) Other information: Height
168cm. Review pursuant to Security Council resolution 1822 (2008) was
concluded on 27 Jul. 2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.093 Name: 1: KHAIRULLAH 2: KHAIRKHWAH 3: na 4: na
Name (original script): ol sa s A A
Title: a) Maulavi b) Mullah Designation: a) Governor of Herat Province under the
Taliban regime (1996-2001) b) Spokesperson of the Taliban regime (1996-
2001) c) Governor of Kabul province under the Taliban regime (1996-
2001) d) Minister of Internal Affairs under the Taliban regime (1996-
2001) DOB: a) Approximately 1963 b) 4 Jun. 1969 POB: Poti village, Arghistan
district, Kandahar province, Afghanistan Good quality a.k.a.: a) Mullah
Khairullah Khairkhwah b) Khirullah Said Wali Khairkhwa, born in Kandahar on 01
Jan.1967 ¢) KHIRULLAH KHAIRKHWA (name original script: ol ss »a & »3) Low
guality a.k.a.: na Nationality: Afghanistan Passport no: pa-Afghanistan
diplomatic passport number DO009770, issued on 31 Oct. 2021, issued in Kabul,
Afghanistan (Name in Latin script: KHIRULLAH KHAIRKHWA, name in original
script: olsa na 4l i | expires 31 Oct. 2026) National identification
no: na Address: Qatar-Kabul, Afghanistan Listed on: 25 Jan. 2001 ( amended
on 3 Sep. 2003, 21 Sep. 2007, 3 Oct. 2008, 12 Apr. 2010, 29 Nov. 2011, 31 Dec.
2013, 7 Sep. 2016, 10 Mar. 2026) Other information: Belongs to Popalzai
tribe. Height 176 cm. Review pursuant to Security Council resolution 1822 (2008)
was concluded on 23 Jul. 2010. INTERPOL-UN Security Council Special Notice
web link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAI.110 Name: 1. NOOR MOHAMMAD 2: SAQIB 3. na 4. na
Name (original script): <8t e o8
Title: na Designation: Chief Justice of Supreme Court under the Taliban
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regime (1996-2001) DOB: :a) Approximately 1958 b) 18 Sep. 1963 POB:
a) Bagrami District, Kabul Province, Afghanistan b) Tarakhel area, Deh Sabz
District, Kabul Province, Afghanistan Good quality a.k.a.: aa NOOR
MOHAMMED SAQEB (name in original script: <85 xss ) Low quality
a.k.a.: na Nationality: Afghanistan Passport no: : na Afghanistan diplomatic
passport D0009914, issued in Afghanistan (Name in Latin script: Noor Mohammed
Sageb; name original script: <85 s 55 issued 10 May 2022, expires 10 May
2027) National identification no: na Address: aa Kabul, Afghanistan Listed
on: 25 Jan. 2001 (amended on 3 Sep. 2003, 21 Sep. 2007, 29 Nov. 2011, 10 Mar.
2026) Other information: Member of Taliban Supreme Council and Head of
Taliban Religious Committee. Belongs to Ahmadzai tribe. Height 175cm. Review
pursuant to Security Council resolution 1822 (2008) was concluded on 23 Jul.
2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.118 Name: 1: HAMIDULLAH 2: AKHUND 3: SHER MOHAMMAD 4: na
Name (original SCript): 2esas B NP &) 2an
Title: Mullah Designation: Head of Ariana Afghan Airlines under the Taliban
regime (1996-2001) DOB: a)Between 1972 and 1973 b) 22 Mar. 1973 POB:
a) Sarpolad village, Washer District, Helmand Province,
Afghanistan b) Arghandab District, Kandahar Province, Afghanistan c¢) Uruzgan,
Afghanistan Good quality a.k.a.: a) Janat Gul b) Hamidullah Akhund (previously
listed as) ¢) SAEED HAMIDULLAH Low guality
a.k.a.: na Nationality: Afghanistan Passport no: aa Afghanistan diplomatic
passport D0009721 ; issued 12 Oct. 2021; (Name in Latin script: Hamidullah
Saeed; name in original script: x= dlues; expires 12 Oct. 2026.) National
identification no: na Address: Afghanistan-Kabul, AfghanistanListed on: 25
Jan. 2001 (amended on 3 Sep. 2003, 9 Jul. 2007, 21 Sep. 2007, 29 Nov. 2011, 13
Aug. 2012, 10 Mar. 2026) Other information: Belongs to Ghilzai tribe. Height:
175cm. Review pursuant to Security Council resolution 1822 (2008) was
concluded on 21 Jul. 2010. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.121 Name: 1. AZIZIRAHMAN 2: ABDUL AHAD 3: na 4. na
Name (original script): Y e Olaa Yl e
Title: Mr Designation: Third Secretary, Taliban Embassy, Abu Dhabi, United
Arab  Emirates (1996-2001) DOB: a) 1972b)23 May 1971 POB: Shega
Distriet; Kandahar Province, Afghanistan Good guality
a.k.a.:-nra AZIZURAHMAN ABDUL AHAD Low quality
a.k.a.: na Nationality: Afghanistan Passport no: aa-Afghanistan passport
P02504168, issued in Dubai, United Arab Emirates (Name in Latin script:
Azizurahman Abdul Ahad; issued 12 Nov 2019, expires 12 Nov 2029) National
identification no: na Address: pa Kabul, Afghanistan Listed on: 25 Jan. 2001 (
amended on 3 Sep. 2003, 21 Sep. 2007, 29 Nov. 2011, 10 Mar. 2026) Other
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information: Belongs to Hotak tribe. Height 169cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 29 Jul. 2010. INTERPOL-UN
Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAi.144 Name: 1: SIRAJUDDIN 2: JALLALOUDINE 3: HAQQANI 4: na

Name (original script): fes Cpl BREN Cll z)
Title: na Designation: Na'ib Amir (Deputy Commander) (1996-

2001) DOB: Between 1977 and 1978 (Approximately) POB: a) Danda,
Miramshah, North Waziristan, Pakistan b) Khost province, Afghanistan c) Neka
district, Paktika province, Afghanistan d) Srana village, Garda Saray district,
Paktia province, Afghanistan Good quality a.k.a.: a) Siraj Haggani b) Serajuddin
Haqani c) Siraj Haqani d) Saraj Haqgani e) ABDUL SATAR ABDULLAH Low
guality a.k.a.: Khalifa Nationality: Afghanistan Passport no: aa-Afghanistan
P00032260, issued on 30 Jun. 2022 in Kabul, Afghanistan (Name in Latin script:
Abdul Satar Abdullah; explres 30 Jun 2032) Natlonal identification
no: na Address: a) k ,

Paklstan Kabul quhanlstan Llsted on: 13 Sep 2007 (amended on 22 Apr 2013

10 Mar. 2026) Other information: Heading the Haggani Network (TAe.012) as of
late 2012. Son of Jalaluddin Haggani (TAi.040). Belongs to Sultan Khel section,
Zadran tribe of Garda Saray of Paktia province, Afghanistan. Believed-to-be-in-the
Afghanistan/Pakistan-berderarea. Height 187cm. Review pursuant to Security
Council resolution 1822 (2008) was concluded on 27 Jul. 2010. INTERPOL-UN
Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAI.147 Name: 1: GUL 2: AGHA 3: ISHAKZAI 4: na
Name (original script): s lef B
Title: na Designation: na DOB: a) Approximately 1972 b) 27 Jul.
1976 POB: Band-e  Temuir, Maiwand  District, Kandahar  Province,
Afghanistan Good quality a.k.a.: a) Mullah Gul Agha b) Mullah Gul Agha
Akhund ¢) HIDAYATULLAH BADRI d) HEDAYATULLAH
HEDAYAT e) HEDAYATULLAH BADRI, (name in original script: % 4l cula) Low
guality a.k.a.: a) Hidayatullah b) Haji Hidayatullah C)
Hayadatullah Nationality: ra-AfghanistanPassport no: Aa-a) Afghanistan
diplomatic_passport D0010408, issued on 26 Aug. 2024 in Kabul, Afghanistan
(Name in Latin script: Hedayatullah Badri; name in original script: @~ 4l cula:
expires 26 Aug. 2029) b) Afghanistan passport P03318995, issued on 29 Jul. 2020
(Name in_Latin script: Hedayatullah Hedayat, expires 29 Jul. 2025) National
identification no: na Address: Rakistan Ibni-Sina Watt, Kabul,
Afghanistan Listed on: 20 Jul. 2010 ( amended on 29 Nov. 2011, 31 Dec. 2013,
10 Mar. 2026) Other information: Member of a Taliban Council that coordinates
the collection of zakat (Islamic tax) from Baluchistan Province, Pakistan. Head of
Taliban Financial Commission as at mid-2013. Associated with Mullah Mohammed
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Omar (TAi.004). Served as Omar's principal finance officer and one of his closest
advisors. Belongs to Ishaqzai tribe. Height: 156cm. INTERPOL-UN Security
Council  Special Notice  web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals

TAI.154 Name: 1: MALIK 2. NOORZAI 3: na 4. na
Name (original script): sios Sl
Title: Haji Designation: na DOB: a) 1957 b) 1960 c) 1 Jan. 1963 POB:
a) Chaman border town, Pakistan b) Pishin, Baluchistan Province, Pakistan Good
quality a.k.a.: a) sJous dl s (Hajji Malik Noorzai; Hajji Malak Noorzai; Haji
Malek Noorzai) b) Allah Muhammad Low quality a.k.a.: a) Haji Maluk b) Haji
Aminullah Nationality: Afghanistan Passport no: FAB157612 issued-on23Juk

2009, issued in Pakistan (expires on 22 Jul. 2014 | officially cancelled as of 2013,

issued—under—name—Allah—Muhammad) na National identification no: 54201-
247561-5, issued in Pakistan (officially cancelled as of 2013) Address: a) Boghra

Road, Miralzei Village, Chaman, Baluchistan Province, Pakistan b) Kalay Rangin,
Spin Boldak District, Kandahar province, Afghanistan Listed on: 4 Oct. 2011 (
amended on 29 Nov. 2011, 1 Jun. 2012, 11 Feb. 2014, 10 Mar. 2026) Other
information: Taliban financier. Owns businesses in Japan and frequently travels
to Dubai, United Arab Emirates, and Japan. As of 2009, facilitated Taliban
activities, including through recruitment and the provision of logistical
support. Believed to be in the Afghanistan/Pakistan border area. Belongs 1o
Noorzai tribe. Brother of Faizullah Khan Noorzai (TAi.153). Father’'s name is Haiji
Akhtar Muhammad. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

TAi.156 Name: 1: AHMAD 2. ZIA 3: AGHA 4: na
Name (original script): &l b aal
Title: Haji Designation: na DOB: a)1974 b) 25 Jun. 1979 POB: Maiwand
District, Kandahar Province, Afghanistan Good quality a.k.a.: a)Zia
Agha b) Noor Ahmad c) Noor Ahmed d) NOOR AHMAD AGHA Low quality
a.k.a.: Sia Agha Sayeed Nationality: aa Afghanistan Passport
no: aa Afghanistan diplomatic_passport D0010409, issued on 29 Aug. 2024 in
Kabul, Afghanistan (Name in Latin script: Noor Ahmad Agha; expires 29 Aug.
2029) National identification no: na Address: raKabul, Afghanistan Listed
on: 6 Jan. 2012 (amended on 10 Mar. 2026) Other information: Senior Taliban
official with military and financial responsibilities as at 2011. Leader of the Taliban’s
Military Council as of 2010. In 2008 and 2009, served as a Taliban finance officer
and distributed money to Taliban commanders in Afghanistan/Pakistan border
area. Height: 180cm. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

The UNSC press release concerning the list of removed entry is available at URL:
https://press.un.org/en/2026/sc16313.doc.htm
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